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Continuation of Tripartite Apex 
Body

598. SHRI CHITTA BASU: Will the 
Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased to 
stale:

(a) whether a tripartite Apex 
Body wa9 formed to keep watch on the 
industrial relations in the country dur
ing emergency;

(b) whether the said Body still con. 
tinues to function; and

(c) if so, the reasons therefor?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA); (a) A 
Bipartite (and not Tripartite) National 
Apex Body was formed during emer
gency.

(b) No.
(c) Does not arise.

Changes in Diplomatic Ports
599. SHRI R. K. AMIN; Will the 

Minister of EXTERNAL AFFAIRS be 
Pleased to state;

(a) whether Government are plan
t s  for a chance at high level dip
lomatic posts; and

(b) if sof when it will be given 
effect to?

MINistER OF EXTERNAL 
va t^IRS (SHRI ATAL BiHARI 
V A J P A Y E E  ( a )  a n d  (b ). A s  th e

Do*** n?  0f high-level Diplomatic 
au, . abroad is a matter of consider- 

import&nce, the question of send-

* ing appropriate persons from within 
the Foreign Service or from public 
life to represent the country is a mat
ter that constantly engages the atten
tion of Prune Minister and Foreign 
Minister. Changes are made from 
time to time in the public interest.

Passports Impounded during Emer
gency

600. SHRI JYOTIRMOY BOSU: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) the number of passport3 * im
pounded during emergency; i

(b) how many of them belonged to 
people with political background;

(c) how many of them belonged to 
businessmen; and

(d) whether the persons in authori
ty concerned have been proceeded 
against and the impounded passports 
have been returned?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) to (d). During the 
Emergency, the total number of persons 
whose passports were impounded or to 
whom passport facilities were denied, 
for political or economic reasons, by 
invoking the provision in the Passports 
Act, 1967 relating to the interest, of 
general public was 2,023. The pass
ports of 237 persons were impounded 
or passport facilities denied for politi
cal reasons, e.g. anti-Emergency acti
vities. Passport facilities were with
drawn or withheld  ̂in 1,786 cases for 
economic reasons under the Conser
vation of Foreign Exchange and Pre
vention of Smuggling Activities Act.
In 256 cases impounding and refusal 
orders have been cancelled. Passports 
have not yet been returned in the 
case of 1,767 persons as the matter ia 
under* consideration. The action taken 
to impound passports or withhold 
passport facilities was taken under the 
authority and with the approval of the * 
Ministers concerned.




